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o dasate and Liskliltis

/‘Vﬁﬂw ‘l’ear....,zﬁ....s......’;.’.é’..
ﬁ\rj\ b, —5 (g Tzt k..\),_w—\/ ., son/daughter/wife of Laty Kam, ﬂﬂhf\w

1ed.... S’ peeenns | ye@rS, belonging to &ﬁﬂ’yvid}lhnfcxéfmgﬁ(

service and precently working as Ovslsy. flhfe"v”a?‘t&/‘rlﬁu-l:ﬂ\’ LR Ul .,

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

A.  Details of movabie assets

(Assets in joint name indlcating the extent of joint cwnership will alse have to be

/: ’r;\'l \2 g 5r, Deserdption | Seif | Spouss Dopendant-1 | Dependant-2 Dependant-3 |
~ Ne. 1 Name{s) Name= Name _ Efc. Name |

{il) | Depaosits in 1, Im
Banks, Financial Sy AC- g‘?}f
Institutions And | G OO Framdm m |
Non-Banking R¢. 75050 &
Financizaf - ;

: | Campanies
':'(ill} Bonds, [ i o i & ‘t

Debenturas and
Shares in —_ ki LS =S L
companies

{iv) | Other financlal
institutians,
NSS, Postal
Savings, LIC o
Policies, efc

" {v) | Motor Vehicles L

(details of 1 7 R i
- make, etc.) SR =
(vi) | Jeweliery (give i3 Ao
details of 48
| weight and e gald - e g
value) ; :

(vli) | Other assets,
such as values
of claims / : _ '
| interests o ] : o

Note: Yaiue of Bonds ;? shares [ Debe,n!fhres as per the latest market value in Stock
Exchange In respect of listed companies and as per bocks in the case of non listed

companies should be given.
* Dependant here means a person substantnally dependent on the income ef the

employee,
EACIITN



B. Detailg of Immovgble assets
[Note: Properties in Joint ownership indicating the extent of joint ownership will
aiso have Lo be Indicated] AR
Sr. | Description 1 Self | Spouse | Dependant-1 | Dependant-2 [ Dependant-3
| Mo, . il . Name(S) Hame | Name Etc. Name
"(i) | Agricuitural Lang
! - Location(s)
- Survey number(s) i 2 i =
- Extent (Total £ ;
measurament) ‘ ,
-Current market value X - A At
{l} | Non-Agricultural Land |
- Location(s}
- Survey number(s} | ' ; TN
| - Extent (Total —ily T g e i
f measurement)
. |=Current market value ¥
(ili) | Butldings {Commercial
| and residential)
| Location(s)
- Survey fdoor
number(s) Jifre = ~ B ] el
- Extent (Total i ;
- measurement) |
- Current market , i
value ; A o
(w) | Houses / Apartments, ’
; . ete,
‘ - Location(s}
- Survey fdoor - i
number(s} | - . ¥
' - Extent (Total g
measurement} ,
- Current market ! )

value e e | | T S -
(v) | Others (such as e , 5o 5 5 |
" interest in property) | St T o : LI

(2) 1 glve heren below the details of my labiities ;/ overdues 1o public financial
institutions and government duas:-
[Note : Please glve separate details for each item)

SR

[ sr. | Deseription 5 Hame & address of Bank / I Amount cutstanding as |
No, Financiai Institutions{s} / | e e T
Department (s}

a) (i} Loans from Banks
| {li} Loans fram financial
institutions :

(1il) Government Dues:
{a) dues to departments — ,
: dealing with government - i
{ | accom madation 3 5
(b) dues to departments
| dealing with supply of : — o
| Water L., : i & i3 By
(c) dues to departments
dealing with supply of

alectricity

e 2 E o |

REIGR N
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|

—_—




pa (d) dues to departments e f ~ ‘i
| dealing with telephanes - s
(2} dues to departments
dealing with government
transport (inciuding

_awrcraft and helicopters) | i il
(f} Other dues, If any ik i

{b} (1) Income Tax including PPL(\}
surcharge [Also indicate -1 )
the assessment year uglo :DJ R‘P\Cl':l-i e
! which Income Tax Return
filed. Glve also Permanent i
Account Number {(PAN} T JL
(i) Wealth Tax [Also
Indicate the assessment <
year upto which Wealth
. Tax return filed.] e —
{I} Sales Tax [Only in !
case of proprietary
business] il = 2y
{iv) Property Tax S { = S

€.  Personai Detail

GPF/CPF/PRAN No. - LH 005336\?4«2 | ek ’
Gender :" 1 m I (M/F}
Date of B:rtn i 5 o o 417119 '71 94~ |  (DD/MMIYYYY)
Class/Group = 7 ( |A/B/C]
dr - -
Cadre e et dlbon Sadha

(Full Name e.g. B.A,5.-Blhar Administrative Service,
B.5,5.- Blhar Secretarlat Service etc.)
Home District ;- L Ujﬁlﬂ YA 1

I hereby deciare that the above details are true to the best of my
knowledge and belief.

L Qf o
T 0T [ e s e S e
Name of Employee: S.KI.,M/{K;:,W
Piace:..‘/.‘?i.‘l.'}?ﬁt.,..... DéSignatian:m?aﬂ(-.m.ﬁ%fﬁMﬂMﬂw

Date:... 3. 7.2, "'26 Department:. fhan Nzt hom. Subha,...

MNote; Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.




